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IN THR CEMTRAL ADMTNTSTRATTVE TRTRIINAT,,

£oP 52/2007

Rishan TAT

JATPUIR RENCH, TATPTIR,

(On 26N /2NN02) DATE AT ORDER : 2.1 _2NN2

son of shri Chhotu Ram aged ahout 2R years at

present working on the post of Mook in the OFffFice of
Agsistant | Director, Sports authority of Tndia, Training
Centre, Tndira Gandhi <tadium, Alwar.
«...Applicant.
VERSATIS

1. Shrii K. WNarsimha, Secretary, Sports 3authority of
india, Nehru Stadium, Néw Nelhi.
2. Shrii Suresh Uermilapi; Nirector, Netaji <Subhash
Western Centre (N®WT), <“ports Authority of Tndia, Sports
Complex, Sector 15, Gandhi Nagar, Gujrat.
3. Shrii. R.%. Rathore, Assistant Director, Sports
Authority jof Tndia, Training Centre, Tndira Gandhi Stadium,
Alwar.

-+« s Respondents.
Mr. G.K. Sharma, counsel for the applicant.

CORAM

Hon'hle Mrl

Hon'ble Mrl

This

wilful dis

H.0. Gupta, Memher (Administrative)

M,.T,. Chauvhan, Memher (Judicial)

ORDFR (ORAT,)

Tontempt Petition has heen filed for the alleged

ohedience of lthe order of the Tribhunal Aated

31.5.20N72 passed in OA No. 26N0/2nN2,

2. Duri

the learne

ng the course of arguments, it was submitted hy

d counsel for the applicant that although the

respondents have not taken the applicant on duty but he is

bheing paid

paid pay &

disobhedience of the order of the Tribunal.

Contempt Pe

(M.T,. CHAUHAM)

MFMRBER (J)

pay & allowances. <ince the applicant is bheing

allowances, we do no think there is any wilful
Accordingly, this

tition is dismissed at the admission stage itself.
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(9.0. GITPTA)
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